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DR. PRATAP CHANDRA CHUN- 
DER: I have already indicated that

£e have made two requests. Now 
k many States new popular govern-

ments will be taking office and if any 
specific cases are brought 10 our notice 
we will take them up with the appro-
priate authorities of the new popular 
governments.
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DR. PRATAP CHANDRA CHUN- 
DER: We have no such information.

Stonge and Distribution of Imported 
Fertilisers

•105. SHRIMATI PARVATHI KRI- 
SHNAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be 
pleased to state:

(a) the terms and conditions under 
which the work regarding storage and 
distribution of imported fertilisers was 
entrusted to Fertiliser Corporation of 
India; and

(b) the quantity and value of ferti-
lisers handled by Fertiliser Corpora-
tion of India during the last 3 years?

THE MINISTER O P  AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
The-work relating to storage and dis-
tribution of imported fertilisers has

not been entrusted lo Fertiliser (Cor*- 
poration of India.

(b) In view of (a) above, the ques-
tion does not arise.

SHRIMATI PARVATHI KRISHNAN; 
The Minister has stated in his reply 
that Che storage and distribution of 
the imported fertilisers has not been; 
entrusted to the Fertiliser Corporation 
of India. Now, there have been serious 
complaints from all over the coun-
try with regard to distribution and 
sale of these fertilisers which have 
been imported and on which very 
valuable foreign exchange has also 
been spent. So, I would like to know 
from the Minister why it is that 
the Fertiliser Corporation of India 
which is a government organization is 
not in the picture and whether the 
government is considering that the 
Fertiliser Corporation should enter in-
to the picture so that they can help 
to remove these distortions and im-
pediments that :*re there to-dt.v «jki 
also prevent black-marketing and 
rackctering in prices that is taking 
place.

SHRI SURJIT SINGH BARNALA: 
In 1976 the work was transferred to 
the FCI. Since then FCI has been 
distributing all the imported fertili-
zers. There is no proposal with the 
Government to transfer the work to 
the FCI.

SHRIMATI PARVATHI KR1SH- 
NAN: Will the Government consider
now to do so?

SHRI SURJIT SINGH BARNALA: 
The matter has not been looked into 
from that angle.

SHRI K. GOPOL: Is the Minister
aware of the fact that the distribution 
at present is rather un-even. It is 
not based on the actual need and re-
quirements. There is a glut in some 
States and shortage in some States. 
Will the Minister consider distribu-
tion of fertilizers on the basis of the; 
needs and not on other basis?
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SHRI SURJIT SINGH BARN ALA: 
The needs are received from the Sta-
tes.  Those are considered and then 
Fertilizer is issued to the States. It 
is the States who have to distribute 
fertilizers further to the consumers. 
So, mainly the responsibility is  on 
the States and not on  the Central 
■Government or the PCI.

SHRI SAUGATA ROY: Will  the 
Minister like to continue the present 
policy of distribution of imported fer-
tilizers?

SHRI SURJIT SINGH BARNALA: 
This is to continue as it has been con-
sidered efficient and has been receiv-
ed well by the farmers.
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SHRI P. RAJAGOPAL NAIDU: Is 
the present distribution of fertilizers
4o the States dependant upon their 
irrigated area?

SHRI SURJIT SINGH BARNALA: 
It depends upon the demand of the 
State. In some States the demand is 
more and in some Slates the demand 

Is less.
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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
DR. PRATAP CHANDRA  CHUN- 
DER): (a) Yes, Sir.

(b)  and (c).  A statement is laid 
on the Table of the Sabha.

Statement

(bT Of the 52  recoinn ?r ’ations 
made by the Commitee on the »/.atus 
of Women in India, many are of long 
term duration and  are in essence, 
continual programmes.  The recom-
mendations which have been imple-
mented or are being implemented are 
as under:—

(1) Mobilising public opinion and 
strengthening social effort against 
polygamy dowry, ostentatious  ex-
penditure etc. (Recommendation No.
i);

(2) the Hindu Marriage Act has 
been extended to the Union Terri-
tory of Pondicherry (Recommend*- 
tion No. 4);

(3) steps have been taken in six 
States for~ amending the dowry law 
and the Central Government is to 
review the Central law; in addition 
Central Civil Services  (Conduct) 
Rules, 1964 have been amended for




